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Drinking Water Supply foL· Indar Puri, 
New Delhi 

280. Shri Manibhai J. Patel: Will 
the Minister of Health and Family 
Planning· be ,pleased to state: 

(a) whether it is a fact that no ar­
raI1gements have so far been made to 
31:!pply filtered water by the Delhi 
Municipal Corporation to an approved 
colony called Indar Purl adjacent to 
the Pusa Institute, New Delhi; 

(b) whether it is also a fact that 90 
per cent plot-holders in the Colony 
have constructed their houses and 
many more are under construction 
and that development charges have 
been paid by them; and 

(c) if so, the time likely to be taken 
u, supply water and to lay sewerage 
system in the Colony? 

The Deputy Ministe in t-1te Mlinis­
try of Health and Family Plann•.cig 
(Shri B. S. Murthy): (a) Ar11::i.nge­
ments to supply filtered water on res­
tricted basis in Inder Puri Colony 
have been made. 

(,b) It is understood ,th1.t only about 
30 iper cent of the p o:-holders have so 
:far constructed their houses in that 
Colony. It is also understood that the 
Delhi Munki.pal Corporation have so 
far re11ised l.ess than Rs. 4 lak.hs as 
development charges " against 
Rs. 13·5 lakhs due from thc> r-esidents 
of t at Colony. 

(c) It wi 1 tak� •h-:: W3ter Supply 
and Sewage Dispo�al Unde. ing 
abo 1t 6 months to 1:iy inter:i.al w:1ter­
main ",nd u,bout one year to lay th, 
internal sewf!rs after the d-,v�lopmen1; 
charges are 1·ec":.ived by them. 

Re3>ayment of 1. ans hY Bihnr 
Government 

281. Shl'i Malnibhai J. Patel: 
Sim .Bishwamath Roy: 
Shri Mndhu Lnnaye: 
Shri -S. M. Banerjee: 
Df. Iaam Manohar Lohia: 

J · l',eorge Fernandes: 
S:hri Ram Kishan Gupta: 

Shri R. S. Sharma: 
Shri Onkar Lal Berwa: 
Shri D. C. Sharma: 
Shri Yasll:?al Singh: 
Shri S. C. Samanta: 
Shrimati Tarkeshwari Sinha: 
Shri P. K. Ghosh: 
Shri D. N. Patodia: 
Shri K. N. Pandey: 

Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that the 
Bihar Government have declared or 
propose to declare moratorium on 
the payment of dues to the Central 
Government; 

(b) the total amount due from Bihar 
up-to-date; 

(c) whether it is also a fact that the 
quantum of Central financial assistance 
to Bihar is too meagre to meet the 
famine conditions in the State; and 

(d) if so, the reasons therefor? 

The DepUty Prime Minister and 
Minister of1 Finance (Shri l\'Iorarji 
De52i): (a) The Govern.m..,nt of India 
are not aware o:,' any decision by the 
Govei-amen,t Of Bihm· to declare a 
maratorium on the payment of dues 
to the Centre. However, the Govern­
Bihar rec�nt:,r sought postponement of 
the repayment of Central loans aud 
they have !been ad,vised that they 
shoo.id adhere to the terms of repay­
ment. 

(b) The total ·a.'!lount due fr m 
Bihar in 1SG'7 -58 on account of 1oans 
::nu i.nter.c.st is Rs. 59.50 crores, as in­
clicated in �1°c State Bu g0t. 

(c) No, Sir. 
(d) .�oes not a,i.se. 

All-India I rlgation Commission 

232. Shri Manibhai J. Patel: 
Shri Sbarda Nand: 
Shri Bharat Singh Chauhan: 
Sbri F..anjit Singh: 
Shri , C. Sharma: 
Shrimati Tarkeshwari Sinha: 
Shri Bibhuti Mishra: 
Shrii K. N. Tiwary: 
Shrimati Jyotsna Chanda: 
Shri Vishwanath Pa:udey; 
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Shri X iife fd  Stag*
Shri 8 . C. B u u a l i ;
» m  A. *■- lU m :
Shri 8 . N. Maiti:
Shri TtWlb Rm i h  C knAnrii 
Shri Sludil 8 »n jin :
Shri BUfedlnrv F in a l:
Shri Hi m  Khhwi Gupta:
Shri Srsdhakar gapik ir:
Shri Shegpnju Shaetri;
Shri Msdhn U n u jc :

Wil] the Minister at Irrigation a*A 
Power be pleased to refer to the reply 
given to Starred Question N(. 299 on 
6th April, 1967 and state:

(a) whether aa All-India Irrigation 
Commission 1*** since been constituted;

(b) it so, the personnel o f  the Gam- 
mission; aPd

(c) the terms o f reference of the 
proposal Comission?

The Minister of Irrigation aad 
Power <Dr. K. I -  Ran); <•) Hot yet, 
Sir.

(b) and (c). Do not arise.

Contraband Gold
283. Shri Manibhal J. Patel: Will

the Minister otf Finance b*.* pleased to 
state:

(u) the quantum o f contraband gold 
seized aince January, 19C7 v.-ith appro* 
x Innate value thereof;

(b) the places where thii gold was 
aeized; and

(<■') the number o f  person , npprehen- 
(led with their nationality'

The D unity Prime Miai-ster and 
Minister o f  Fta*M «, (Shri Mortrii 
O w l) :  (a) <« (c l. The information in 
this regard ia being collected and will 
be laid on the Table o f the Sabhn.

Sixth Fewer Vail ha Dargapwr
2M. Or. Kaaea Sea: will the Minis­

ter o f Irrigation aa* Fewer be plea*- 
*4  to «tate:

( * )  whXhar ltw attention e f  Oovara-
waM. iMM .iM k  dtw» B  to • report

in the Calcutta Statesman o f  the 13th 
April, 1967 to the effect (hat the W ot 
Bengal Minister for Industry uml 
Commerce has been informed that the 
foreign exchange component provided 
by U.S. aid for setting up 190 MW 
Sixth Power Unit in Durgapur will nat 
be available; and

(b) if so, the reasons therefor?

The Minister ot Irrigation and 
Power (Or. K . L. Bao): (a) The news­
paper- report referred to has been seen, 
but it mentio.is of foreign exchange 
for the Sixth Unit o f 150 MW of 
Durgapur Projects Ltd. as liaving not 
yet been made available. The agree­
ment with US AID for financing the 
foreign exchange coot of the Sixth 
Generating Unit o f Durgapur Project* 
Ltd. was signed 00  the 1st June, 1966. 
The Loan Agreement, however, re- 
rcquires the Borrower to fulfil certain 
conditions before actual financing un­
der «hp Loan can c'ttnmc-nce. Regard­
ing fulfilment of the conditions pre­
cedent, the matter id receiving atten­
tion.

(b ' D<f : not. therefore, arise.

Off-Shore Oil Exploration in Caratoar

285. Dr. Ranen Sen:
Shn D liirK W  Kalita:
8hr| Manibhal J. Patel:
Shri Virmdra Knmar Shah: 
Shri n . C. Sharma:

WUI tlv.- M.nisKT of Petroleum aad 
Chemicals ■'c pK'ajod to state:

(a) whet’ c." the negotiations with 
tho Ameriran Oil Companies for c j U -  

boration in Off-shore Oil exploration 
in Cambay have been ccmpleted; and

<b) if so. tho result* thereof?

The MteMer o f State la the Minis­
try « f  Petroleum aad Chevieaia and 
Planning and Social Welfare (Shad 
Kagha Kamalah): (a) No.

(b ) Doe* not ariae.




